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~49 Pap~rs laid I v AISAKHA 10, 1904 (SAKA) Pap1rs laid 3SO . 
RBPOllT, BTC. OP BACKWARD CLASSES 
COMMISSION, 1980-PART I AND II. 

THE MINISTE R OF S ATE IN 
THE MINIST RY OF HOME 
AFFAIRS AND D EPARTMEN T OF 
PARLlAMENTARY AFFAIRS 
(SHRI P. VENKA T ASUB-
BAIAH) : I beg to lay n the 
Table a copy each of the fo llowing 
papers (Hindi and English versions) 
under clause .(3) of Ar ticle 340 of 
the Constitution :-

(1 ) R eport of the B~ckward 
Cla ses C ommi ion, 1980- First Part 
(Volumes I and II) Scconc' P art 
Volumes III to VIL 

(2 M emorandam explaining the 
action ta ken o n the Report. 

[Placed in Lib rary See N . L -
40110/82]. 
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SHRI P. VENKAT ASUBBAIAH: 
I draw the attention of the Hon. 
member to the A ction T aken Report 
It says : 

''I he C entral Government have 
given earnest consideration to the 
Report and~ to the recommenda-
tions contained therein. 1 hey 
ob erve that t he recommendations 
made by the C ommission raise 
impor tant and complex issues 
which have wide and deep impli-
cations fo r the country as a whole. 
T he criteria sugge ted for deter-
mining socia l and educational 
backwardness in Hindu communi-
tie and non-Hind u communities 
need to be carefully considered in 
con ulLation · with the State 
Governments and in the light of 
such views as may be expressed 
by informed public opinion. 
Similarly, the recommendations 
in relat ion to resorvations, con-

s ions and assistance need to be 
gone into against the background 
of the position obtaining in the 
different parts of the country, the 
inst ruments and goals of planned 
development adopted and other 
relevant fact rs. '' 

This is t he actio n we have taken. 
It fu rther ays a s follows, : 

''I n the light of the above, the 
Cenlral Government have forward-
ed the Report o f the Commission 
to the var ious State Governments 
for btaini ng their views. On 
receipt of their replies the Central 
Govermncnl will give further Con-
sideratio n to the Report of the 
Backward Clas e Commission 
with a view to formulating their 
vi'ew on the variou recommenda· 
tions containt.'Cl in the Report." 

(Interruptions) 


